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A

75 faeet, 10 wead, 2026

F.3AT. 681(3T).—STa T TEH TTALRIE Fd-1l| HveT et frffes (@ § 399 Faqa [l fua
qE g forfues) srags  Sar 9Sfiga aar wite 9o @1-9, FIT SIS TRAT,Feariar
T, 75 faeei1-1100016 wea u¥ RBaq g, T ai|taes FreET “Fa-1| g 9 safafsh adiweeiT S0
ITTEA TRATSATSA F TR0 g TUF TUTAT EErw0, H ofAer dravge iataee ared fSer &
forT farera srfarferm 2003 #it a7 164 3 Siasta TTTEERT Fe 2q Arae 4T 2

Y At EEa 7oad, IRd G99 F 9 Hed 7 25-17/9/2025-F{t faqi® 20.01.2025 %
FA AT TroET ‘T -l Tog 97 sfafish Tdaeoii ST 3cTad IS & THIEHT gq
T TOTAT qERIHLU” Al FellFeiael Y& H & (o HaE Iraviie Fgd - ||| Foer gemee e
T faera srfarfaare, 2003 #t &meT 68(1) F FdTd a8 SATHIET TaT (3T T |

HHE T Fa-1l Hioer gamed frffce 7 yearad e 76 & 9 § S T@& it
T B4 fema(R= ) e 15.05.2025, Td= aman(@=) RaiF  15.05.2025, &7 3Rar  (3{s)
&A1 15.05.2025, =75 (4 ) &A1 15.05.2025 TAT 9T & ATHTGH oI fadi® 28.06.2025 #
TR & &7 Al 6 HIAT A0 AT F AAATHA/AITAGT 1 AT FId g Alfed TR o o |
THF THTT, HEH qraie Foa-ll et smtwew e 9 A% 10.09.2025 1 UF geHATHT To T

980 GI/2026 (1)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

T o o = i T g B e avR F sfAeRTe Treras ud e aHE 9+l § T i
AT & 2 A & 1T TF (1) AGATRA / SA¥ATaad ITH gan o, et 3t=a o f&an s $#1 21

AT AT aee® 7 faga sfaf=aw, 2003 # amr 164 & siavad “Fga-lll g 9% sfafew
TATHLONT ST IATEA TRATSTATSA 3 WhHTHTOT g T TUTSAT IETH0 F Tgd ST werd Aree g
& o 38 o T oTRAAT &I FA T AT AT 8, ST AT A T AT, 1885 & qgd ol UTh
& TSI o TorT TehTe gTRT TATHO o9& STeierd oh U SehTs |ATed Ud @ a7 TH Y1 6l TTIET
T AT o AT o folT, TR TTTEER0T &l AT 21 FSHT & aid (Meeed Araige Sramaer
AT &
. T -1l TTUH — ResweueT 765 Fal SH/HT AT (AT il dars oA 295 T )
TH JISAT & S(aid saae T ATS 3Tl <o TS  [AAi{ha Tar, Feal sfiv gl ¥ grhe, 39 9%
H, I SATEITE & 3 1= T grahe oI

TTHY T A S~ -

YETAT TSATHTAT ERIE]
o Feeal, g9Ear, FERIdr, deedHdr, e,  woddd, HATaH ATSTHAT
[TETIed, qATael, ATIaRH, FATaLN HaTdl &I+, HERarded, FEUT

AHH, HEAREH, [Sarger, AR, FEaEIar, e, | TErEam™ ATSTHATT

Fgmed, IAamed, fHRfirenRw,  Fagw,  aiee, FSqT

THATIS ™, TETITEIAT, TSI, ST

TAH, TCATS, THAFIH, TEATAT, AT, AT, S RIEE ELELUGE RS

=T, anrl‘chﬁ AT, FEATARTe, SSTATR™, THATITAH, FUT

TTERATEH, FIITE, X, =T STrema

HIEH, STZATa ot EIEES ATSTHAT
FSUT

S B2 aiiq«é aFICIc'F‘I q é[!ﬂ@aﬂ?
FEAT

HATAATISTATITE STFTEHTE ATSTHAT
FSqT

qATAE, STTETaH, dgded, AFTed, Toq%, TITIed, TedATThariaed, T ATSTHAT

HeATATHTATIE, THTIIRT, HaheTeraaaed, Asraaded, Taraed,
ITATATHIRE Todd, Ficehded, =amger, 27 @, A,
THAFIH, TSITAH

ST diSI, *lalﬂlﬁqwﬁ, deql(g'\lqm“l, *islg’wdl, AFATATIe, | TH ATAET ATSTHAT
Mg e, ehlglchle.l I, (i*llc'll qreT, ﬁﬁ@qﬁ
ﬂ'ﬂ?fﬁW gfeegivued, @igger FoT, gedr g,

%gtg ﬁa, SATaTH, SHTHUET, Flgarded, sTgader, qomded, | o saga ATSTHATT
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THEATTS, ARy, agaT, WEATIed, FATAATA TS, FIIT

FIESIed, THMMIE, HIS[SATITE, AATETIe, =HEH,

FIREAT, THAATG, THRgTed, gar@Zd, fogijer, %R,

Aedqed, et ded, S=F=amniaed, Tegaraded, =g, | Tgmanagd ELELGE RS

SR, THRE e, TTeRReaTIod, GEHT, JTerFhieT SRuH FEIT

HEFIEH'%CIV@, Fi?FI_GR'F[, Iﬁguq«dl, FoA T q«?l, 31$ I%gquvi , q éQH?ﬂT{

FTHAH, USRI,  RERgMed, Alamiaded, AHarTed, ST

TeANETIod, FORATTo, FATAUTS, HAALGITeA, R,

HIRIg Mo, FATAITS TFISIT STd, @I

IITEFT'TUT =g, e, Gighc'lignlqvc'l EETA LT ATSTHAT

ARATEEAT, HHTHT, Trfr%rfcr IR, et Taader e, FET

[T AEH, dqHIe, FERATCA, ARSI, [edTig e,

=L 9o, eIl ATTH

FATHIST AXTH ATSUHATT
FET

JATAT 9%, TATAR[AE ATTH TATIR[AE TR

T 2T TRTLH

AT ATITAH, FIATToA FiAT, FHIATIeA, FIATIoA EETEIE]

FESAHUTE, SHARIET, TETaH TERTLTH

FEATHT TERTLH

e o] TRTH

EECLE IGREIRETEA] TERTLTH

FHRTH TRTLH

fregioe, sl weivedr, argETed,  afgadraae, STHRTH

TS ETAT &g, MATIe, HaTaTqed, T =T, JTa[oT Todf, T,

ATfagided, TEUMATed, didraed, HA, [Oarg e,

TeATG T, FAHATATTA, FHIATIod, STEHMTA, TILATATI,

FEETATAT, FATATACAT, ACANEAT, TAUH qTerH, TEAST

T, T AT,  WEaded,  Shaareded,  Jeded,

AAASTATICA, TSI, [agded, TETATeT, HIgaed, qTRIE e,

ATTA=LAT, Ao, TSHTH, < [T AU, fHaar qeer

gt aeer TRTT

T FiET, UEaar arg, Wiefuger arg, $3gAt q9r, AT Hier, | Jeqrareagr TERTSH

Wﬁwmﬁwmﬁwﬁwﬁaﬁﬁaﬁm

FALATH, Aaifame, qEaurg, fOfewmredr, JgqmEg, dgadr,
AWHFTEH,  HEEEAT,  ITIMATIod,  Jee[diuel,  HoviedT,

o > o o o o o
TAFATANE, AFAag, a1 AT =Ied, T2T Arfaa e, Yearaed,

HigTee, HIEEH, Aregadr, fafehmrree

qTFIeATT oA

TRTH
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FAEYYH, FITIed, TSTAT HieT, g aded TETAT TRTT
AT, TS EQCITIIES TERTLTH
FATATR[SH, T, T(ETg, HgH, Sfmang, ATeHTed, Sare, FTH TERTIH
JLTaATed, ATSITRIET, forTSiaed

Fieraurg, Fanger HATHTH TRTLH
eI, ASITeT, FEarived, TRATS, AHE ded, TFIT 994, SIE RIS TRTLTH

FATNRAT, ST, W ATITATeR, TSGR,
TEHFTTE, SNATATIT, HFATA T, FASTAATITS, TETHHEH,
TARTITE, LI

TRATRH, ATRRgOed, ANHYed, FONgUed, WA, | RATHRATH AT THRTIH
Q(i‘_’ THTST[, ARATEH, FqaTaed, dgHTg, agLeddTg, WEred,

TAATE, ATATACATATIAH, TIHAT GHeaqd, qgl TG, doATEH, ZMATHRIET TERTIH
FLAATITS
FOFAITE, TITHTETed, TTATAH, T AT, FiaiaemigdT, AT TERTIT

FETRNTEATAH, TR AIST, FRSIed, ITEged, o,
AT, AHEEATR, ATRATed,  ATOEE,  AHTEr FiET,

FeAATTed, A =T, qrmawd, Highed, aAaTHEaaraH,
TH, SOAAE, HAT 9%, ATAITH, SEHAIeH, SaTad,

EEEIEIRIGE)

TATATATS L TERTLTH
FEOR, fmee,  femer oo, wEmETRded, 3w, IR TR
FIFATALH, TETIT I HIFHTECH, TR ITAT

TEHATTod, BT FeTdl AT, TeATI H, T eaT e, EREIE] AT
ofgFaTTe™, =T F=dr, fSRaured, AT, [, | araear @ AT
FrieferTerd, G, IqTE ARUH, He@R! Ted, AqE, Tedqn T

FATHILATIS T

rrﬂemﬁw,rrﬂ?mﬁwm TFEITST ATST, TATIATAT ATTE, STHT ASEE AT
T, Il FHIST, RIS ARTE, HHRITg, TeAmaH, e,
T, YgaTd, H&Tﬁ'ﬂr{ ﬁsmrrwr{ e, TeledT,

FIAATROAH,  ARATATRITAHN,  IAATE=dTe,  FHIgTae,
TATLATIA, HIAT HIATTAR, AT, BT, Figr, e,
P ®d, qeT=dT, &1, ST, HARIE, T Hedl
TEATIITAH, TEHAT, TTPIATAT, TSAT AT AT, Ereqearae,
TS, ATALH, FATHTTATIo SUETH, GITToA

A, ATAITHIIAT (A= FA 6 A%, @R 7=, 9 9w, @ ataf=as, 2003 & & 164

& AT HEH AL FwAd - ||| Hver siethas forffee f1 SUTs siEvge S a1ed &l @ &

o T a9t afxeat Meforfaa MeaemT ua odt % 91 J&9 #7341 g, ST A Th 6 3497 & oI G

ST FATIOT SAIITE ATSAT M Gal T 3% TG-TGTd F {o70 AT 20w rfarf=ae, 1885 & siavia

AT TR0 97 &
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i.  Tg AqHIET 25 aut & o y'e T smar g

ii.  TIEE T TEATET ATSAL hl TATIAT § TF HTAq TSRl rAiq e e, o, TEe
T[STHTT, T5T TSTHET TTQ T TZHIT ITH FLAT BRI

jii.  smeras & e aterfeEe, 2003 % A ta Fd ST & g aFTY R T qrer, o uE UA,
A T TR & A AH/ERarst F7 9 w31 gl

iv.  SeEd HF AR & A FAOdw/aer Gem Fies F oaEEd F 7E| gt aredl w1 T4
T

V.  Ig AqHIET draes g e safafaaw, 2003 F Graemel SS9 s a|re v At i
FUEATAT AT FATATAT [T ST o AT 2

vi.  HEH 9TEaRRE # e - | "Jer gmfEee fofies & fem A F awy fmme ug e
TSRO TcATle, & STuferd aqAfd &1 Y0 &34 & 978, =9 Ser foaga yrfewor v fGrm
fATeroT o 9T TE= T FHAT R

[FT. &. 25-16/20/2026-7ma% fre(uHad)]
UH.AT.UF. 937 YH91E, 3Ta< = (d1sh)

MINISTRY OF POWER
ORDER
New Delhi, the 10th February, 2026

S.0. 681(E).—Whereas M/s Powergrid Kurnool IIT Cpeta Transmission Limited (formerly M/s Kurnool III
PS RE Transmission Limited), the applicant with its registered Office at B-9, Qutab Institutional Area, Katwaria Sarai,
New Delhi-110016, India has applied for authorization under Section 164 of the Electricity Act, 2003 for laying of
overhead transmission line under the transmission scheme "Transmission system strengthening at Kurnool-III PS for
integration of additional RE generation projects".

And whereas, Ministry of Power, Government of India vide its File No.25-17/9/2025-PG dated 20.01.2025
had granted prior approval under section 68(1) of the Electricity Act, 2003 to M/s Kurnool III PS RE Transmission
Limited for laying of overhead transmission line covered under the transmission scheme “Transmission system
strengthening at Kurnool-III PS for integration of additional RE generation projects".

M/s Powergrid Kurnool III Cpeta Transmission Limited has published notice for transmission scheme in
local newspapers Daily Hindi Milap (Hindi) dated 15.05.2025, Swatantra Vartha (Hindi) dated 15.05.2025, Hans India
(English) dated 15.05.2025, Eenadu (Telugu) dated 15.05.2025 and in Weekly Gazette of India dated 28.06.2025 for
the general public to make observations/representations on the proposed transmission route within two months from
the date of publication. Subsequently M/s Powergrid Kurnool III Cpeta Transmission Limited has submitted an
affidavit dated 10.09.2025 declaring that one (1) observation/representation was received within two months from the
date of publication of public notice and observation received was suitably replied.

And now the applicant has requested to confer upon him, all the powers under section 164 of the Electricity
Act, 2003, which the telegraph authority possess under the Indian Telegraph Act, 1885 with respect to the placing of
telegraph lines and posts for the purpose of a telegraph established or maintained by Government or to be so
established or maintained for laying of electric lines under the transmission scheme “Transmission system
strengthening at Kurnool-III PS for integration of additional RE generation projects". The following overhead line is
covered under this scheme:

1. Kurnool-III PS — Chilakaluripeta 765 kV D/c line (line length is 295 km approx.)

The Overhead transmission line covered under the above scheme will pass through, over, around and between the
following villages, towns and cities of State of Andra Pradesh:

Name of Villages Tahsil/ District
Mandal
Nandipadu, Pedda kunta, Timmanayani cheruvu, Timmanayanipeta, |Kolimigundla Nandyal

Thollamadugu, Boyalatadipatri, B. Uppaluru, Nagireddipalle,
Hanumantugundam, Yerragudi, Peddaventurla, Shotrium
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Chennampalle, Thummalapenta, Kalvatala

Perusomala Sanjamala Nandyal
Chinna Venturla, Dhannavada, Vaddirala, Bestavemula, Gollapalle,|Mylavaram YSR Kadapa
Kallutla, Ragadapalle, Nawabpeta, Madhavapuram, Ayyavari

Kambala Dinne, Kammavaripalle, Golla Uppalapadu, Talamanchi

Patnam, Dommara Nandyala

Bhutamapuram, Bhimagundam, Gundlakunta, Medidinne, |[Peddamudiam YSR Kadapa
Chinnapasupula, Kotalapalle, Kottapalle, Ulavapalle,

Chidipiralladinne, = Chinamudium,  Garisaluru, = Nemalladinne,

Peddapasupula, Rajole, Jangalapalle

Chhatram, Parlapadu, Ramachandrapuram, Vellala, Arakatavemula,|Rajupalem YSR Kadapa
Rajupalem, Paidala, Velavali, Vengalayapalle, Ayyavaripalle,

Tondaladinne, Eruvapalem, Vasudevapuram, Korrapadu, Tangatur,

Chinna Jonnavaram

Somapuram, Ayyavaripalle Chapad YSR Kadapa
Ayyavaripalle Vempalli Y SR Kadapa
Salevariuppalapadu, Jammalamadugu YSR Kadapa
Nelaturu, Jonnavaram, Venkupalle, Yekupalle, Duvvur, Errapalle,|Duvvur Y SR Kadapa
Ballakiwaripalle, Pullareddipeta, Annapushastrula palle, Gudipadu,

Bhimunipadu, Manerampalle, T Sallabasayapalle, Ramapurara,

Sankatatimmayapalle, Mirzakhampalle, Gollapalle,

Yellalasahebpalle, Katikepalle, Chintakunta, Pedda Jonnavaram,

Machanapalle, Ramachandrapuram, Rajupalem

Dona Tanda, Gaddamaripalle, Nallapareddipalle, Ganjukunta,|S. Mydukur Y SR Kadapa
Lekkalavaripalle, Kottajangampalle, Vanipenta, Pappanapalle,

Maddivaripalle, Kottapalle, Adireddipalle, Kottakota dasaripalle,

Sugali tanda, Tippireddipalle, Musalimayamipalle, Mudireddipalle,

Karreddula kuppa, Mudivi kuppa, Mittamanipalle

Chintudu penta, Ambavaram, Jomasupeta, Kottalapalle, Akkampeta, |Sri Avadhutha|YSR Kadapa
Pashampalle, Itugullapadu, Sivaramapalagiri, =~ Vaddamanu,|Kasinayana

Pagadalapalle, Keshavulunayanikottala, Kondrajupalle, |Narsapuram
Basanapalle,Kodigudlapadu, Anavaripalle, Chennavaram,

Katteragandla, Rampadu, Papireddipalle, Obulapuram, Pittigunta,

Vankamarri, Savisettipalle, Kodigodla Padu, Kodigodla Padu RF,

Uppalur

Mallepalle, Lingaladinnepalle, Chenchayyagaripalle, Eddulayapalle,|Brahmamgarimattam |[YSR Kadapa
Chinnayapalle, Angampalle, Papireddipalle,

Palugurallapalle, Mudumela, Velikonda RF

Muddamvaripalle, Sankavaram, Pidugupalle, Ballijapalle, | Kalasapadu Y SR Kadapa
Akkisiddhupalle, Kesavapuram, Pendlimarri,

Lingareddipalle, Mahanandipalle, Mamillapalle, Nallagondapalle,

Karnamvaripalle, Kalasapadu, Musalreddipalle, Mahabubnagar,

Muddireddipalle, Kalasapadu Extension Reserved, Ayyavaripalle

Markapuram, Lingamayyabodu, Jillella, Akkalareddipalle, [Porumamilla YSR Kadapa
Venkatapuram, Nagulakuntla, Sancharla, Rameshwaram,

Suragamanupalle, Sancherla Extension Reserved, Ranga Samudram,

Lachampalle, Dammanapalle, Akkireddipalle, Pullareddipeta,

Chennareddipalle, Velikonda RF

Velikonda RF Badvel YSR Kadapa
Vellalacheruvu, Santhamaguluru RS Santhamaguluru Prakasam
Ganuga Penta Kanigiri Prakasam
Abbayapalem, Kottapalle colony, kottapalle, Kottapalle Darsi Prakasam
Bodanampadu, Dekanakonda, Peddavaram Kurichedu Prakasam
Karumanchi Tangutur Prakasam
Kellampalle Marripudi Prakasam
Sanampudi Singarayakonda Prakasam
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HILT T TSIA . AHTYTL

Venkatapuram

Danakonda

Prakasam

Timmareddipalle, Allinagaram, Erraguntla, Pamurupalle,
Vattivepamanupalli, = Reddicherla  cheruvu, Gonapalle,
Madavapalle, Reddicherla, Brahmana Palle, Errapalle, Tatireddipalle,
Purushottampalle, Bontapalle, Komarolu, Sarvireddipalle,
Ballreddipalle, Hanumantharayanipalle, Kottapalle, ~Akkapalle,
Kurakuvanipalle, Pullareddipalle, Kasinepalle, Erramasettivaripalle,
Balireddipalle, Gogarapalle, Kattudavaripalle, = Ayyavaripalle,
Nallaguntla, Abm palem, Spg palem, Deyappa sela, Govindapalle,
Kankaravaripalle, =~ Vennamupalle, Alasandalapalle, Pottipalle,
Gundreddipalle, Daddawada, Motupalle, Nagireddipalle, Taticherla,
Mutturasupalle, Edamakallu, Reddicherla RF, Chintala Palle

Komarolu

Prakasam

Timmareddipalle

Hanumanthuni Padu

Prakasam

Guni konda, Peddautla bodu, Midipikunta bodu, Bhairavuni sela,
Gogula konda, Penchikalapadu, Mokshagundam, Palem, Khajipuram,
Pandillapalle, Konni konda, Lakshmipuram, Shantinagar, Pusalapadu,
Pitikayagulla, Nekunambadu, Vendutla, Omkarapuram, Setticherla,
Papayapalle, Bestavaripeta, Kalagotla, Salakalaveedu, Nekunambadu,
Chinna Obinenipalle, Pedda Obinenipalle, Retlapalle, Motupalle,
Mokshagundam, Ondutla, Pitikayagulla

Bestavaripeta

Prakasam

Tamballapalle

Giddalur

Prakasam

Hasahapuram, Kottapalle, Eddula konda, Somadevipalle

Racherla

Prakasam

Vangapadu, lingojipalle

Kanigiri

Prakasam

Kagitalagudem, Palem, Ravipadu, Cumbum, Aurangabad,
Nadimpalle, Telladinne, Yerrabanapalle, Lanjakota, Lingojipalle

Cumbum

Prakasam

Bondalapadu, Chintagunta

Markapuram

Prakasam

Gollapalle, Mirzapeta, Karumanipalle, Tarlupadu, Chennareddipalle,
Tummal  Cheruvu, Kethagudipi, Jagannadhapuram,
Mangalakunta, Nathanampalle, Kondareddipalle, Lakshmakkapalle,
Obayapalle, Mekalavaripalle, Kaluzavvalapadu, Ragasamudram,
Rolagampadu, Surepalle

Tarlupadu

Prakasam

Garladinne,
Regumanipalle,
Vaddimadugu,
Buradapalem,
Munagapadu,
Vaddimadugu

Nagireddipalle, = Nagampalle, = Krishnareddipalle,
Gurralamadugu,  Marripalem,  Chavutapalle,
Vedurallapadu, Regadapalle, Ambapuram,

Ummayapalem,  Basavapuram, Vagimadugu,
Veligandla, Christianpalem, Thuvvapadu,

Konakanamitla

Prakasam

Tellabadu, Nalabotulavaripalem, Pedamati Venkatapuram, Vaddi
Padu, Telladinne, Aravallipadu,

Donakonda

Prakasam

Aravallipadu, Pedamatipalle, Gangapalem, Erra Obanapalle,
Bandivelligandla, Kattasingaripalem, Tara Konda, Lankojupalle,
Basireddipalle, Linganapalem, Chandaluru, Mareddivanpalle,
Nadimpalle, Chalivendra, Mangametla Konda, Venkatachalampalle,
Tanam Chintala, Pothavaram, Mottupalle, Velamavaripalem,
Sangam,Jagatnagar, Kotta Cheruvu, Marlapalem, Shesamvaripalem,
Devavaram, Kattubadipalem

Darsi

Prakasam

Igalapadu

Podili

Prakasam

Nandamurinagar, Srimannagar, Pidakala tippa, Kammavaripalem,
Vemula, Kommavaram, Edara Kotta Kommavaram,
Bopudivaripalem

Mundlamuru

Prakasam

Perumallapalle, Pedda Kancherla colony, Pallayanagaram,
Gonuguntawaripalem, Enugupalem, Pedda  Kancherla,
Dharmapure, Mada Manchipadu, Settupalle, Thimmayapalem

Vinukonda

Palnadu

Pichchikalapalem, Chinna Kancherla, Mundruwaripalem,
Bhaskarnagar, Shanampude, =~ Bondilipalem, Mutukumalle, Velpuru
RS, Ghantawaripalem, Velpuru, Potluru

Savalyapuram H/O

Kanamarlapudi

Palnadu

Ramudupalem, Ramudupalem RF, Lambadi tanda, Putchanutala RF,
JC Nagar, Gurrapadi konda, Mekapadu RF, Mekapadu,

Nuzendla

Palnadu
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Ravvavaram, Timmapuram, Gandhinagar, Reddipalem,
Lakshminagar, Nizamnagar, Purimetta, Nuzendla,

Kammavaripalem, Marellavaripalem, Datlavanipalem, Kottapalem,
Talarlapalle, Kotta Kottapalem, Gollapalem, Tripurapuram,
Kondraprolu, Kotta, tripurapuram, Putchanuthala, V. Appapuram,
Mulakaluru, Gudimetla

Achayapalem, Alavala, Konakanchiwaripalem, Chittipotuwaripalem,|Rompicherla Palnadu
Subbayyapalem, Turumella, = Rompicherla, Vadlamudiwaripalem,
Vipparlapalle, Tungapadu, Annavaram, Vipparlapalle Agraharam,
Muthanapalli

Now, after careful consideration, Ministry of Power, Government of India, under section 164 of the Electricity

Act, 2003, confers all the powers to M/s Powergrid Kurnool III Cpeta Transmission Limited for laying above
overhead transmission line, which telegraph authority possesses under the Indian Telegraph Act, 1885 with respect to
placing of telegraph lines and posts for the purposes of a telegraph established or maintained, by Government or to be
established or maintained subject to following terms and conditions for installing the above mentioned line, namely:

il.

iii.

1v.

Vi.

The approval is granted for 25 years.

The Applicant shall have to seek the consent of the concerned authorities i.e., local bodies, Railways,
National Highways, State Highways etc. before erection of proposed line.

The Applicant shall have to follow regulations/codes of the Appropriate Commission regarding transmission,
O&M, open access, etc., framed under Electricity Act, 2003.

The Applicant shall operate the line after approval of Electrical Inspector / Chief Electrical Inspector of
Central Government.

The approval is subject to compliance of the requirement of the provisions of the Electricity Act, 2003 and
the rules made there under by the applicant.

M/s Powergrid Kurnool III Cpeta Transmission Limited shall have to submit the requisite clearances to
Central Electricity Authority after obtaining the same from concerned authorities like Civil Aviation, Defense
etc., at the time of Electrical Inspection.

[F. No. 25-16/20/2026-POWER GRID(MoP)]
M.V.N. VARA PRASAD, Under Secy. (PG)
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